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PER CAPITA INCOME 

*219. SHRI KARTIK ORAON: 
Will the PRIME MINISTER be pleas-
·ed to state : 

(a) the Per Capita income in 
Chbotanagpur and Santbal Praganas of 
Bihar during 1966-67 and 1967-68 and 
how it compared with all-India figures 
in each of these years; and 

(b) whether it i~ a fact that the per 
capita income of Chhotanagpur and 
Santhal Praganas of Bihar in these years 
had been far behind the all-India 
ligures? 

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINIS-
TER OF EXTERNAL AFFAIRS 
'(SHRIMATI INDIRA GANDHI): 
(a) and (b). Estimates of per capita 

jncome are prepared by the Statistical 
Bureau of the States for tbe State as a 
whole and not district or regionwise. It 
is, therefore, not possible to compare 
the per capita income at the national 

level with the per capita income of the 
:two areas mentioned. 
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PENSIONAR.Y BENEPlTS TO RsT1lU!D 
MILITARY PERSONNEL 

·221. SHRI MANIBHAI J. 
PATEL: 

SHRI P. VISWAMBHARAN: 
SHRI RAM SEW AK 

YADAV: 

Will the Minister of DEFENCE be 
pleased to refer to the reply given to 
Unstarred Question No. 3146 on the 
7th August. 1968 and state: 

(a) whethelr the pensionary terms of 
Officers and Other Ranks have since 
been considered and also rates and con-
ditions governing the grant of depen-
dens' pension in re'spect of Commis-
sioned Officers and grant of family 
pension/ death gratuity and family pen-
sionary awards in respect of Commis-
sioned Officers revised; 

(b) if so, the details thereof; and 

(c) if not, the reasons fOr the 
delay? 

lHE MINISTER OF DEFENCE 
(SHRI SWARAN SINGH): (a) 
Yes, Sir. 

(b) A statement giving the details 
is laid on the Table of he House. 
[Pla.red in Lihrary. Su No. LT -2206/ 
68.] 

(c) Does not arise. 




